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airports before boarding aircraft is 
under review.

(b) and <c). Orders/instructions 
with regard to security measures, in­
cluding frisking of all outgoing pas­
sengers, are issued by the Ministry of 
Tourism and Civil Aviation/Ministry 
of Home Affairs to the concerned 
Agencies at the airports. At present, 
all outgoing passengers domestic as 
well as international, are subjected to 
anti-hijacking/anti-sabotage security 
checks before boarding aircraft. Only 
Ambassadors, Heads of Missions, such 
as Charge ‘d’ Affairs, Acting High 
Commissioners, and the han<j baggage 
of Diplomatic Couriers are exempt 
from such security checks.

Removal of a Suitcase from Farm 
House of Ex-Prime Minister

7836. DR. BAPU KALDATE: Wil! 
the DEPUTE PRIME MINISTER 
AND MINISTER OF FINANCE be 
pleased to slate:

(a) whether it is a fact that during 
the search at the residence of Mrs. 
Gandhi a suitcase was removed by 
her son Rajiv from the farm House;

(b) if so, what efforts were made 
by Government to recover the same;

(c) whether any of the police 
officers on duty were involved in this 
removal; and

(d) the details thereof?
THE MINISTER OF STATE IN 

THE MINISTRY OF FINANCE (SHRI 
2ULFIQUARULLAH): (a) Just be­
fore the search of the farm house of 
Mrs. Gandhi was authorised by the 
Income-tax authorities, it had come to 
notice that some object covered by a 
cloth was placed to the luggage boot 
of a ear parked in the compound and 
it was driven away from the farm 
house. It was learnt that Shri Rajiv 
Gandhi with a few others was in the 
car,

(b> The information that something 
had been placed in the car and the car 
had left the farm house was conveyed

to Delhi Police. The Delhi Police have 
reported that there was no basis in 
law for the police to take any action 
in the matter.

(c) No, Sir.

(d) Does not arise.
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^termination of p«r capita Income

‘**39. SftRI It. L. KUKinSL: Will the 
DEPtmr PRIME MINISTER. AND 
minister OF FINANCE to* pleased
to state: ♦

(a> whaSMr *»r «ta$r bw  bem 
^  out to detennins the per

capita income of the following cate­
gories oI people in the country;

(i) Urban Population: Business
Class, Workers, Government em­
ployees;

(ii) Rural Population: Landowners, 
Busines3xnen, Landless labourers, 
professional agricultural labourers, 
Traditional dhobis, barbers, sweepers 
and other Harijan serving com­
munities;

tb) whether any study has been 
carried out to ascertain the extent of 
tax load being shared by each cate­
gory of people mentioned above and 
if so, the details thereof; and

(c) What is the total contribution 
of poor sections of the society to­
wards the National Income and how 
much of the same is being spent 
directly on them?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHHI 
SATISH AGARWAL): (a) No, Sir. 
Only the per capita income for the 
country as a whole, as well as for 
each state are compiled officially.

(b) No, Sir.

(c) The requisite data are not com­
piled officially.
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